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lies has 'Olle to Dandakaranya on a 
scheme on which there is already an 
investment of Rs. 10 crores and a bud-
get provision of Rs. 7 crores, i.e., a 
total of Rs. 17 crores, and people are 
not going. Send them there, and if 
you fill up the vacuum there, I cnn 
consider the metter. Today the posi-
tion is that nobody is IOing from West 
Bengal, and you are asking me to con-
tinue with doles which I cannot accept. 

Sbri S. M. Baaerjee (Kanpur): 1 
want to know whe:her it is a fact that 
a good number of displaced persons 
have applied for recate,ori!l8tion, n'"ld 
whether Government intend to accept 
these applications even after the quit 
notices have been served on them? 

Sltrl Mebr ChaDd Khanna: The 
qucstLn of reca~egorisation is a very 
important one, and I am ,lad jt haa 
been raised. There is a scheme called 
the bainanama scheme in West Bengal, 
whkh is bein, implemented. During 
the last five years 25,000 cases of 
campers have been sanctioned cover-
ing an expenditure of nearly Rs. ~O 
crores. A family livin, in the camp 
for ten years says it is agricultural. 
They say: "As you have no land in 
West Bengal, go on feedin, U-'I till you 
live us land". When I produce the 
land in Dandakaranya, they say they 
want to be urbanites today, they do not 
want to IO~. You cannot have it 
bothwaya. Till a person has been 
served with notice, he has got ab80lute 
r·ght to chanle his category if he 
wants to, and his cue can be consi-
dered, but once notice hu been given 
and he has declared himself to be an 
agriculturist tor the last ten yean, he 
will not be Jiven any doles, he wiU 
no~ be allowed to live in the camPi. 
U he wanta to ftancI in Cbe queue, b1I 
turn will came very late. I CUDOt 
live h'm • hllber priorit,- dwl tboIe 
urt.attes In GIe eamp wbo are IDJ' 
diNd eharI .. 
... A. C. CJIIIIa (_t): ...,. I 

bow, III view fJl tile lid tllat the 
.... MIn .... Is .".. tMt tIda .. 
~ 01... r' fJl -. nIu-
pes fJoam West Beapl to n...tekar-

any. is due to the pres.ure of .... 
vested political int_t, whether h. 
thinks that the L.quidation ot the Min-
istry would help in the pz'Oper rehabi-
litation of these refucees either in 
West Benpl or in Dandakaranya? 

SbrI ...... Cbaad lOla .... : As 1'8-
carda the poUtj~ lJreuuret, that iI 
the on. thiJt( Ih~ 1 have lCl'UpulowJy 
avoided l:v'ng for six years in Cal-
cutta; I try to keep out 01 it. It i. 
knoW!! to everybody what poUtical and 
vested interests are there and which 
political parties are pullin, in which 
direction. 

Shrl A. C. G",: He referred to 
so~e political orlanisations; he . h.u 
saId something like that. 

Sbri Mebr ChaDd KhanDa: I have 
alread>: m~tioned it. The poaltioa 
today 11 this. I am the Minister lor 
Rehabilitation and I want my frnend. 
to be rehabilitated, whether in the 
S:ate or outside. We have civen dolf!' 
to the extent of RI. 50 crores; RI. SO 
cr~es had been spent trom th. 
national Exchequer tor ,ivin, tree 
doles to campen in Wut BenpL When 
I took the cha .... e, I was denounced in 
this House beeause I did not have re-
habilitation taciUtle. available. Now 
that they are available no man baa lOt 
the ript to .. y: plftJe Co on feedina 
me; I do not want to be rehabilitated. 
They have to choc.e whether they 
want t" be rehabJlif.llted In West 
Ben,al or Dandakaranya. 'l'hl')' had 
the choice tor all the. years. But I 
am not ,oinC to extend Ib ... ...,. fur-
ther t.eUily. U they WUlt to be re-
habilitated. I. tbeat __ -Uta .. and 
I wUl look .ncr tbeJIl. If they do Dot 
want to be NhaltWtated, there -tu be 
no more ....... 

B.I ..... 
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[Shri Manubhai Shah] 
Table a copy each of the following 
Reports of the Productivity Teams: 

(i) Report (1960) on plastic in-
dustry in U.S.A., Italy and 
Japan. [Placed in LibTary. See 
No. LT-3147/61.] 

Oi) Report (961) on factory 
building, layout and construc-
tion in Japan, U.S.A. and Italy. 
[Placed in LibTaT1I,· See No. 
LT-3146161]. 

(iii) Report (1961) on marketing 
and diatribut'on in U.K., 
U.S.A. and West Germany. 
[Placed in Libr4T1/. See No. 
LT-3149/81.] 

(Iv) Report (l9G1) on Bituminous 
c~l mining industries in 
U.S.A., U.K., 'France and West 
Germany. [Placed in LibTaT1/. 
See No. LT-3150/61.] 

(v) Report (1961) on packaging 
industry in Swi tzerland, 
U.S.A., and Japan. [Placed in 
LibTaT1/. See No. LT-S151/61.] 

MINUTES OF ESTIMATES 
COJ4MI'M'EE 

8brl D ....... (Bangalore): I beg to 
lay on the Table a copy of the Minutes 
of sittinp of the Eatima~es Committee 
relating to 122nd and 12Srd Reports on 
the Ministry ot Commerce and In-
dustry-National Industrial Develo~ 
mant CO!1pOration Ltd. and the Deve-
lopment Wing. 

ESTIMATES COlllMITl'EE 

HVNDIdID AND flNriu:tH RaoIrr 
BIlrI Dasappa (Balllalore): I bel to 

present the Hundred and fortieth Re-
port of the Eltimates Committee on 
action taken b1 Government on the 
recommendationa eontained in the 
I'orty-Ilfth Report Oil the Min1Jtry of 
Health-Medical Servicea-Part n. 

COMMITl'EE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS 

EIGHTY -SEVENTH REPoRT 

Sardar BaJr:am 8lnp (Bhatinda): I 
beg to present the Eighty-seventh Re-
port of the Committee on Private 
Members' Bills and Resolutions. 

CORRECTION OF ANSWER TO 
STARRED QUESTION NO 5211 

'l'be DepatJ M1D~r of Exteraal 
Affain (Sbrimatl Lakshml MeDon): 
Sil', I beg le!IVf' to COTTeCt certain fac-
tual errors which have crept into ans-
wers to supplementary questiona uk-
ed on Starred Quest;on N:l. 526 on 
16·8-1961, on the floor of this House, 
in regard to the unlawful kidnapping 
trom Indian soil ot Lt. Col. Bhatta-
charya by Pakistan armed torces, on 
4th April. 1961. The correct position 
is that Lt. Col. Bhattacharya is a 
serving officer of the Indian Army 
and he was on official duty, on I. 
routine check of the India-Pakist:..n 
border, in village Payra in District C't 
24-Parllanas ot Wes' Bengal, when 
he was unlawfully ambushed and 
kidnapped by a bod~' of Pakistan 
Armf'd FOl't'elI. 

Some BOD. Memben ron--
Mr. Speaker: Order, order. It ia 

l'athf'T unfortunate. The other day it 
was made tJ appear that he was onlY 
a retired ofticer and that Government 
had pracl:cally nothing to do with 
him .... (Interruptions.) 

Slut Baa Banaa (Gauhati): That 
was In reply to my question. 

Mr. S ........ : Order, order. 'l'be,. 
bave eorredecl it and say that he 11 
aD 08ker. 'l'be hon. Jlemben would 
like to know whether be is being 
«ivan any &Distance. The main point 
there wu~ any lep1 ~ 
... Ii".. to him in the court ID 
Palt1sUD •••. (I .... ". ....... ) 




